
IN THE CEIITRAL ADMINISTRATIVE TRIBIJNAT1 HYDERA2.Afl .SPNCH AT HYDERABAD 

O.A.NO. 63W /93 

Date of Order: 6/7-93 
Between: 	

. 	 I' 

Divisional F.-Ulway Manager, (n3) 
South Ce ut ral Railway, Secunderabad, 

Pc'rrnncnt t.7y In-rctor,  (con) 
S.C. Ply, Secunderabad. 
chiefi Signal Inspector, 
Signal & TelecorrrnuniCatiofl Lpartrnent, 
S.C.Rly, Secunderabad. 

a . 	applicants.. 

and 

 

Presiding Of ficer, Labour Court, 
7  

Respondents. 

Fr the hpplicantsL Ilr.NJ:.Devraj, SC for Rlys. 

For the Respon4ents: 

CORAMS 	 njc,n. v x'jzflAfl'&I .P.AO 	VICE CHAIRMAN 

ND 
THE HONI3LE MR.P.T.TIRUVENGA]27-iN : FIEMBEI(ADNN) 

The Tribunal made the folling Order;- 

Admit. The operation of the order dated 11-3-2 

in C.M.P.No. 

	

	/83 is suspended until further orders.. 

Issue notice to the Resondents. 

post the case on 6.9.93. 

To 
L. The Divisional Railway Manager (B.G) S. C.Rly, Secunderabad. 
2. The Permanent Way Inspector (Con) S.C.Rly. Secunderabad. 

\3. The Chief Signal Inspector, Signal & TeleconfluflicatiOn 

\ 	Department, S.c.R1Y, Secunderabad. 
\ The pridinç Officer, Labour court, Narayanaguda, I-lyc'erabad. 

\one ccy to 1r. 	
.Devraj, Sc foR1y5. cAT'& 

\One copy to W. 
eçaxecoP 	
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APPROVED BY 

IN THE CENTRAL ADMINISTRATIVE TflBIJNP.L 
HYDERABAD BENCH AT HYDERABAD 

/< 
THE HON'BLE MIR.UUSTICE V.NEELADRI P/40 

VICE CHIRMAN 
AD  

THE HON'BLE I4LA.B.GDRTY : MEMBER(AD) 

ID 

AND 

THE HON'BLE £1R.P.T.flRUVENGADI44 :M(A) 

Dated : 	- 7 -1993 

ORDER/JttCMENT 

M.A. /l.fs.. UA NO. 

in 

O.A.NO. .Ct493  

T..A.No. 	 (w.p. 	 ) 

Admitted and Interim directions 
issued 

Allo ed 

Disp sed of with directions 

Dis issed 

D1s1 issed as withdrawn 

Disissed for default. 

Rej ctedj Ordered 

,No..order-as-t -ett'fli 
tatrL 	.c;.nitve TnbgI 

DrS i\TCH 

VJUL 1993 
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